
HIGH COURT OF MEGHALAYA, SHILLONG
MEDIATION CAUSE LIST

Cases Listed for Mediation on 07.04.2026

Mediators are requested to expedite the mediation process and complete it within the prescribed limit of 90 days of first appearance of
parties before the Mediator.

MEDIATION CASES

FHigh Court
No 1 Mediation

File No.

Original
Case No.

Parties Name Petitioner’s
Advocate

Respondent's
Advocate

Name Of The
Mediator

Time I Mode I Room

1. HCM/SMD-
2.0/51/2026

WP(C) No.
299 of 2025

SHRI. ROSTONWELL
KHARBYNGAR

-VS-
STATE OF MEGHALAYA

& ORS

SMTI. JUDITH
RIAHTAM

-VS-
THE STATE OF

MEGHALAYA & ORS

MR. W. KHONGSNI MS. Z. E. NONGKYNRIH SMTI. E.
SHABONG

10:30
AM

PHYSICAL VIDEO
CONFERENCE

ROOM

2. HCM/SMD-
2.o 132l2026

WP (C) No.
332 of 2025

MS. C. L.
MAWPHLANG

MR. K. V.
KHARLYNGDOH

SHRI. A. W.
LANONG

2:30
PM

V
CONFERENCING 1 CONFERENCE

ROOM



HIGH COURT OF MEGHALAYA, SHILLONG
MEDIATION CAUSE LIST

Cases Listed for Mediation on 08.04.2026

Mediators are requested to expedite the mediation process and complete it within the prescribed limit of 90 days of first appearance of
parties before the Mediator.

MEDIATION CASES

Sl High Court
No 1 Mediation

File No.

Original
Case No.

Parties Name Petitioner’s
Advocate

Respondent’s
Advocate

Name Of The I Time
Mediator

Mode Room

1. HCM/SMD-
2.o is /2026

WP(C) No.
604 of 2025

SMTI. SAHENI SANGMA
-VS-

STATE OF MEGHALAYA
& ORS

MS. J. T. SANGMA MR. K. P.

BHATTACHARJEE
SMTI. E.

SHABONG
10:30
AM

PHYSICAL VIDEO
CONFERENCE

ROOM

2. HCM/SMD-
2.0/33/2026

WP(C) No.
343 of 2023

SARASWATI
VISHWAKARMA

-VS-
STATE OF MEGHALYA

& ORS
MATGRIK CH. MOMIN &

ORS
-VS-

STATE OF MEGHALAYA
& ORS

MS. S. THAPA
MR. B. SNAITANG

MS. S. SHYAM
MS. R. COLNEY

SHRI. A. W.
LANONG

2:30
PM

V
CONFERENCING 1 CONFERENCE

ROOM

3. HCM/SMD-
2.0/34/2026

WP(C) No.
78, 79, 80,

& 81 of
2025

MR. P. YOBIN MS. R. COLNEY SMTI. A. M.
PARIAT

10:30
AM

PHYSICAL REGISTRAR
(J/s) ROOM



HIGH COURT OF MEGHALAYA, SHILLONG
MEDIATION CAUSE LIST

Cases Listed for Mediation on 09.04.2026

Mediators are requested to expedite the mediation process and complete it within the prescribed limit of 90 days of first appearance of
parties before the Mediator.

MEDIATION CASES

Sl
No

High Court
Mediation

File No.

Original
Case No.

Parties Name Petitioner’s
Advocate

Respondent’s
Advocate

Name Cr

Mediator
Mode Room

1. HCM/SMD-
in jl /2026

no
372 of 2023

SMTI. BALARILANG
BAMON

-VS-
STATE OF MEGHALAYA

& ORS
SHRI. GOLAP SENA

SINHA & ORS
-VS-

STATE OF MEGHALAYA
& ORS

MR. S. DEB MS. Z. E. NONGKYNRIH SMTI. E.
SHABONG

10:30
AM

PHYSICAL VIDEO
CONFERENCE

ROOM

2. HCM/SMD-
2.0/35/2026

WP(C) No.
259, 260 &

261 of 2016

MR. S. KHYRIEM MR. H. ABHRAHAM
MR. K. P

SMTI. A. M.
PARIAT

10:30
AM

PHYSICAL REGISTRAR
(J/s) ROOM

BHATTACHARJEE



Mediators are requested to expedite the mediation process and complete it within the prescribed limit of 90 days of first appearance of
parties before the Mediator.

Sl
No

High Court
Mediation

File No.

Original
Case No.

HCM/SMD-
2.o 152l2026

WP(C) No.
378 of 2024

1.

2. HCM/SMD-
2.0/12/2026

CRP No. 17
of 2025

HCM/SMD-
2.o I1 '4/2026

WP(C) No.
198 of 2022

3.

HCM/SMD-
2.o IIS 12026

CrI. Petn.
No. 123 of

2023

4.

5. HCM/SMD-
2.0/43/2026

WP (C) No.
409 of 2025

HIGH COURT OF MEGHALAYA, SHILLONG
MEDIATION CAUSE LIST

Cases Listed for Mediation on 10.04.2026

MEDIATION CASES

Name Of The 1 Time
Mediator

ModeRespondent’s
Advocate

RoomPetitioner’s
Advocate

Parties Name

VIDEO
CONFERENCE

ROOM

SMTI. E.
SHABONG

10:30
AM

PHYSICALMR. M. K. MAZUMDARMS G. C. MARBOHSAROJ
-VS-

KENDRIYA VIDYALA
SANGATHAN & ORS

il
SYIEMIONG 1 PM

MS. P. AGGARWAL PHYSICAL ANNEXE
BUILDING

MR. M. F. QURESHI
MR L. KOCH

SHRI ABHIRAM
HAJONG

-VS-

SAKUNTALA HAJONG
SHRI. ANTONY

SYIEMIONG
2:00
PM

PHYSICAL ANNEXE
BUILDING

MS. Z. E NONGKYNRIHMR. P. T. SANGMASHRI FERNANDEZ R.
MARAK

-VS-
STATE OF MEGHALAYA

& ORS
SHRI. MOHD SALMAN

-VS-
STATE OF MEGHALAYA

& ORS

MR. K. P.
BHATTACHARJEE

MR. J. THABAH
MS. G. C. MARBOH

PHYSICAL ANNEXE
BUILDING

S

SYIEMIONG 1 PM
MS. A. JOSHI

MS. Z. E. NONGKYNRIH SHRI. ANTONY
SYIEMIONG

4:00
PM

PHYSICAL ANNEXE
BUILDING

MR. S. JINDALSHRI. ARUN CH. DEKA
-VS-

STATE OF MEGHALAYA
& ORS


